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; f(vi) NEED FOR SUPFLYIG  MOREC
ELLECTRICITY FOR 1UBE WELLS IN Har-
YANA.
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(vii) NEED FOR SETTING TEXTILE
WORKERS STRIKE IN BOMBAY,
THE PRAMILA DANDAVATE

(Bombay North Central): I wish to
bring the following matter to the at-
{ention- of the House under Rule
i -

ASVINA 20, 1904 (SAKA)

Rutes 377 374

‘The nine-month old textils workers
sirike in Bombay has been the longest
industrial dispute is not only in the
history of our eountry, but in the
world, : '

This strike has challenged the Bom-
bay Industrial Relations Act (BIRA)
and jits futility. It has proved that the
Rashtriya Mill Mazdoor Sangh, the
Union recognised by the Act, has lost
all support of the workers which it
claimg on legal ground, The authori-
lies and the Mil Owners Association
have been sticking to their old stand
that no talks can be commenced unless
the strike is withdrawn, which is not
only unreasonable but harmful to the
textile industry.

The remarkably simple fact that
workers have struck werk for the
last nine months reveals the depth of
their discontent ag well gs their de-
termination to fight for their legiti-
mate demands.

As the local authorities have proved
time and again their inability to settle
the issue I would request the Prime
Minister to intervene in the matter
and without making it g3 matter of
prestige try to settla the nine-month
old textile workers strike,

(viii) FACILITIES TO AGRICULTURAL
SCIENTISTS,

SHRI  HARIKESH  BAHADUR
(Gorakhpur): Solemn assurances
were given (o the gcientists working
under the Govt. that the ruleg of the
Govt. will Dbe applicable to them
mutatis mutandis, Bul however these
commitments have not been ohserved
either in letter or in spirit in respect
of service conditions and other bene-
fits such as CGHS facilities, allotment
of residential telephone and entitle-
ment to Govt accoinmodation ete, on
retirement.

Apart from the above, the working
conditions and environment have not
kept up to the earlier conditions which
led to the reorpganisation and later ap-



